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4. Procedural delays anq delays
due to absence of co-ordination
between the implementing De-
partments and Departments in-
charge of Welfare of Backward
Classes.

5. Organisational incapacity of the
Departments in some States to
utilise in full the allocations
made under the Plan.

6. Slow rate of expenditure in
the Special Multi-purpose Tri-
bal Blocks.

(c) and (d). Two Statements are
laid on the Table of the Lok Sabha.
[See Appendix I, annexure No. 94].
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Court of Inquiry regarding Naga
Accident

Shri Warior:
609. { Shri A, K. Gopalan:
\_ Shri Kunhan:

Will the Minister of Defence be
pleased to refer to the reply given to
Unstarred Question No. 2147 on 14th
April, 1960 and state:

(a) whether Government have re-
ceived the proceedings of the Court of
Inquiry on the accident in the firing
range at Nagda; and

(b) the decision taken thereon?





